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ports) it increased by 111.99 MT. The Tariff Guidelines, 2015 which were revised in 2018 by
the Ministry of Shipping regarding fixation of tariff for services rendered by Major Ports,
impart them flexibility to react to the market forces for determining tariff, based on their
commercial judgement. Moreover, the tariff of Major Port Trusts approved by TAMP are
ceiling rates and each Major Port has the flexibility of charging lower rates or offering

discounts on the approved rates.

Development of ports in Andhra Pradesh
1591. SHRIT. G VENKATESH: Will the Minister of SHIPPING be pleased to state:
(a) the present status of the development of ports in the State of Andhra Pradesh;

(b) whether Government has proposed to develop specifically two ports in the

State, if so, the details thereof and if not, the reasons therefor;

(¢) whether the Ramayapatnam port in Nellore district is also included in the

proposals, if so, the details thereof;
(d) the present status of the proposal and the reasons for the delay; and

(e) the steps being taken by Government for early implementation of the

proposals?

THE MINISTER OF STATE OF THE MINISTRY OF SHIPPING (SHRI MANSUKH
MANDAVIYA): (a) Kakinada Deep water Port, Krishnapatnam Port and Gangavaram Port
(Non-Major Ports) and Visakhapatnam Port Trust (Major Port) are operational ports in the
State of Andhra Pradesh.

(b) to (e) The project development of Port at Duggirajupatnam in Andhra Pradesh is
listed in Schedule XIII of the Andhra Pradesh Reorganisation Act, 2014. However, the said
Port has not been found feasible. This was shared with Government of Andhra Pradesh.
Subsequently, Ministry of Shipping had constituted an Expert Committee to examine the
proposal for Development of a Major Port in Andhra Pradesh and recommend further

course of action in the matter. The Committee has submitted its draft report.

DPR for developing national waterway 5

1592. SHRI PRASANNA ACHARYA: Will the Minister of SHIPPING be pleased to

state:
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(a) whether the Detailed Project Report (DPR) for developing National Waterway-
5 has been prepared;
(b) if so, the details thereof; and
(¢) if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF SHIPPING (SHRIMANSUKH
MANDAVIYA): (a) and (b) Yes, Sir.

The Detailed Project Report (DPR) for development of National Waterway (NW)-5
was prepared by M/s WAPCOS during 2010 in the following stretches covering a Total
length of 588 kms.:—

) Stretch I: Talcher to Mangalgadi (237 km.).
(i)  Stretch II: Dhamra to Paradip (95 km.).

(i)  Stretch III: Dhamra to Geonkhali (256 km.).

Subsequently, during 2015, on the basis of priority assigned by Inland Waterways
Authority of India (IWAI) for development of Stretch-I and Stretch-11, DPR was updated.

Based on DPR recommendations:

(i) A mathematical model study for Stretch-I was conducted. The study
recommended construction of 07 nos. weirs/barrages/check dams with
navigation lock to maintain desired Least Available Depth (LAD) for

navigation/fairway development.

(i) Consequent to the model study, further consultancy for Front End Engineering
Drawing (FEED) and Detailed Engineering Drawing (DER) to construct weir/
barrage/check dam and reconstruct bridges having less navigation clearance,

have been undertaken.
(¢) Does not arise.

Vijayawada to Muktyala portion of National
Waterways No. 4

1593. SHRI KANAKAMEDALA RAVINDRA KUMAR: Will the Minister of
SHIPPING be pleased to state:



